
CENTR ADMJNISTHATIVE TRIBWpJL 

B?GALORE BENCH 

Second Floor, 
Commercial Complex, 
Indiranagar, 
Bangalore_560 038. 

Dated: 
18 A P R 1234 

APL1CATIW NUMBER: 	oii99U__ 

APPLiCANTS: 	 PNDfj\TS: 

Sri.R.Anbaiagan and 25 Others v/s. Director,A.DE,Bangalore & Ors. To. 

1.. 	DT.M.S.Nagaraja,AdVOC6N0 11, 
Second Floor,Sujatha Complex, 
First Cross,Gandhjnagar, 
Bangalore-9. 

The Director, 
Aeronautical Development Establishemerit, 
C.V.Rarnan Nagar PostBanglore...93• 

Sri.M.S.Padrnarajajah,Cent 	Govt.Stng.c'ounsei, 
High Court Bldg,Bangalore_j. 

Subject:— Forwarding of cc'pies o the C:ders passed by the 
Central adminiratIve lribunai,Bangalore. 

Please find enclosed herewith a copy of the DER/ 
STAY DER/TERIM OBDER/, passed by this Tribi.uialin the above 

mentioned application () on3Jst March, 1994. 

Ck 

DEY REGISTR 
JUD IC IAL BPLNCHES. 

gm* 



CENTRAL ADMINISTRATIVE TRIBUNAL 

I 	
BANGALORE BENCH, BANGALORE 

CONTE11PT PETITION NO.40/1993 

THURSDAY THIS THE THIRTY FIRST DAY OF MARCH,1994 

MR.JU5TICE P.K. SHYAMSUNDAR VICE CHAIRMAN 

lIP. T.V. RAIIMNMN 
	

MEI''BER (A) 

Shri P. Anbalagan, 
No.311, 12th Cross, 
Anandapuram, 
Jeevanbhirnanaqar Post, 
Bangalore - 560 093 

Shri C. Nagaraju, 
35, Govindappa Building, 
3rd Floor, Cholurapalya 
Near Ganesha Temple, 
Ilagadi Road, 
Bangalore - 560 023 

Shri S. Balachandran, 
780 9  16' BDA Layout, Domlur, 
Bancalore - 560071 

Shri P.S. Lourdunathn, 
Zion Cottage, Ex—servicernen Colony, 
Doddabanasavadi, 
Bannalore - 560 043 

Shri D. Thimmeo owda, 
8-5/16, BRDC Complex, 
C.V. Raman rJaoar, 
Bangalore - 560 093 

Shri Yogesuara 
C-7/161  ORDO Complex, 
C.V. Raman Nagar, 
Bangalore - 560 093 

Shri A. Ramakrishna, 
VISL, Surnulation, 

Bangalore 

><, \\Shri  Bettegouda, 

	

4) 	\202/31 9  Neu-4, 4th Street, 
f'Iodel Hcuse, Basavanagudi, 

••: 	ëanqalore - 560 00 - 

hri A.V. Srinivasa Rac, 
7th Cross, Prashanthanagar, 

T 	 Banqalore - 560 079 



V 

- 

Shri P. Shan 
~
Ugam, 

20, Ramasuan Street 
M.R. Palya, i.C. Nag r Post, 	 H t 
Banqalore - 60 006 

Shri B. tlitt lachary 
43 (Old No.1), 5th Main,  
Near BPIP Scccl, Ma lesuaram, 
Banoalore - 60 003 	

1• 

12, Shri M. Arok aswathy, 
8-5/49 D,R.D0. Ccmp ex, 
C.V. Raman N'aar, 
Bancialore -. 60 093 

13. Shri K. Chanramoah, 
269 Alpine Hrne, 
Leeview, T. lliasaraha4ly, 
Bancalore - 60 057 

14, Shri J. Hendil 
1550 Mothapp'palyam, 
Indiranagar, 
Bangalore -, J60 038 

Shri E.C. Va anthaia, 
821, 2nd Cros, 
K.N. Extensi!n, 
Yesuathpur, 
Bangalore - 60 022 

Shrj. Chikkari jaiah, 
37/19 1st Cr1

1.7'r'- 
sE, 

Na iobha Agra 	, 
C ha mara j pet 
Banqalore - 6fl 018 

Shri S. Neel mean, -76 
—F, JohnBuIl £tree , 

Vivekanagar H1 ost, 
Bangalore - 60 047 

1.. Shri F. Amal nathan, 
198/7th Cros, 
Pillanna Gar en, 
Fraser Town, 
Bangalore 	60 005 

Shri R. Yesurasad 
e3/2, Pillana Blcck 
Srirampura, 
Bangalore - 60 021 

Shri P. Prasd 
49, Goraquntealaya, 
Bangalore - 50 022 

21. Shri B.ivaah, 
7/19 11—P% Man, 
4th . B1ock' Jayanaar, 
Banoalore - 60 011 
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Shri S. Slvannarayana, 
6979  T. Govindappa Lane, 
Kodihally, HAL 2nd Stage, 
Bangalore - 560 008 

Shri B. Lingappa, 
c/o Annayappa, 
55/3, Plagadi Plain Road, 
Bangalore - 560 079 

Shri T.D. Sathiyakumar, 
Precision Plechanic, 
ADE, 
Bangalore - 560 093 

Shri M. Anthony Joseph, 
5, New Pension Lane, 
Mysore Road, 
Bangalore - 560 018 

Shri C. Pandurangan, 
14/99  Vellariamman Temple Street, 
Viveknagar Post, 
Bangalore - 560 047 

'V 

Petitioners 

( By Mdvocate Dr.M.S. Nagaraja ) 

V. 

Dr.K.C. Narayanna, 
Director, 
ADE, C.V. Raman Nagar, 
Bangalore - 560 093 

Dr. Abdul Kalam, 
Director General & Scientific Adviser 
Ministry of Defence, 
New Delhi 	 Respondents 

( By iéarned:Standino Counsel ) 
Shri M.S. Padmarajaiah 

ORDER. 

r.Justice P.K. Shyamsundar, Vice Chairman 

After havinq heard Dr.N.E. Nagaraja, 

V. 

	

	
counsel for the applicant, we think that this 

Contempt Petition is premature. We had granted 

time to the department till the 30th of April, 

1594 9  to comply with the directions of this 

Tribunal, uhich day is still far off. Therefore, 
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the applicatio for taing action in not 

obeying our or ersis 	little premature. 

On this ground this aplication stands disposed 

of. If our diection 4s not complied within 

the deadline, t will 4e then open to the 

anolicant to Jve the tribunal accordingly. 

( T.V. R MAJ1N ); 	( P.K. SHYiE1SUNDFR ) 
() 

	

	 VICE CHMIR1iMi 

c 
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